
concessions' inceatives al Ire avaUable to 
other industries in the re8J)eCtive States. 

(c) In tbe public sector, tbo India 
Tourism Devclopmenc Corporation is acttlna 
up a 30 .. room hotel It Oul_,. boaides 
expansion of 2 botels and conversion of oDe 
Travollers' Lodac into • botel. It i. also 
constructiog 6 botels as joint venture projects 
with tbo State Governments. 

The *ventb Five Year Plln of the 
India Tourism Development Corporation 
does not include lOY provision for pew botel 

projects. 

Tbe Department of Tourism is settin. up 
Yatri Niwases and Forest Lodecs, in 
collaboration with the State Governments to 
providc accommodation for budgct tourists. 
10 the Seventh Five Year Plan of the 
Department of Tourism there is a provision 
of Rs. 5.00 crores and Rs. 200 crores for 
tbese projects respectively. 

(d) Tbe Department of Tourism bas 
approved botel projects at difference "laces 
in tbe country. On completion, the Dumber 
of additional botel rooms of tbe t .vo/three 
star catelories expected to become available 
durinl tbe next three years. in Delhi, 
Bombay and Calcutta i. about 251 rooms. 
t 464 rooms and 8 J room respectively: and 
in other State/UTs Capitals about 2. 640 

roolllS. 

Separate Jail for WODleD "lsOMIt 

2668. SHRI PARASRAM BHARDWAJ: 
Will the Minister of HOME ItFFAJRS be 
pleased to state : 

(a) wbether there is any proposal uoder 
consideration of Government for bavUlg 
separate jails for women prisoners; and 

(b) if so, the details reprdi08 the plan 
of Government in tbi, reaard ? 

THB MINISTER OF STATE IN THB 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS AND 
MINISTER OF STATE IN THE MINISTRY 
OF HOMB AfFAIRS (SHill P. 
'tlIDAMBARAM): (a) and (b). PrisOD. 

4' 
beiDa I State subject, it i. for the State 
Gpveromenta/Uoion Territory Admialttra .. 
tions to plan their jaill. However. the Cootr.l 
Government is providiaa fiDandal uaistaace 
under the Biabtb FiDaDCO Commiaaioa Award 
for uPiradation or jail Idmioiatratioa iii­
cludiDI separate j_Us/independent IDDeUI 
for women prisoners. 

ReltrJdJOD OIl I.port or WI •• aoods 
by v.s. 

2669. SHRIMATI BIBHA GHOSH 
OOSWAMI: Will tbe Minister of COM· 
MERCE be pleased to state: 

(a) whether it ia a fact that due imposi­
tion of restriction on entry of 800ds by U.S. 
Government. India', export to tbat country 
8ufFered considerably: 

(b) If so, whAt steps were taken by 
Government to overcome tbi, situation; and 

(c) tbe result acbieved 1 

THE MINISTER OF COMMERCE 
(SHRI P. SHIV SHANKER): (a) to (c). 
Tbe general trend of exports from Jodia to 
USA bas been upward. However. India's 
exports of textiles and clotbinl have faced 
the constraint of quotes and exports of 
certain iroD and sleel products have bee1J 
affected by anti·dumpiDi and countervamlll 
duties. 

Rcantly, a new Aarcement on ttUn. 
and clotbina Cor S years commeocioa from 
1st JanUlry, 1987. ba. been concluded. 
This agreement providea laraer .~ for 
India's exports of tbele items. Tbe anti­
dumpin8 Ind countervailinl duty joveltip­
tions have been contested in U.S. Countrios. 
Tbe mauer bas also been takeo up bilaterally 
at Inter Governmeat level aDd in tbe multi­
Jateral forum of GATT in aD etfort to 
minimile tbo effect. of these proceediop 00 
India'i exportl. 

Coa.tructloa of Yatil NI... 10 
HIID •• ' P ........ 

2670. PROf. NAR.A1N CHAND 
PAllASHAR.: Will tIM Mudstel' of 
TOURISM be plealC4 to .tate : 




